NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 01.12.2021 (WEDNESDAY)

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

(Judicial) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Zillion Infraprojects Pvt. Ltd. Deep Tarun Bisht

(Ins) No. 926 of
2021

Vs.
The Indure Pvt. Ltd.

2. Comp. App. (AT)

& 2075 of 2020 &
59, 785, 786, 888,

2021

No. 346 of 2018 &
I.A. No. 185, 2074

889, 1849, 2404 of

Union of India

Vs.

Infrastructure Leasing and
Financial Services Ltd. & Ors.

With

Arijit Mazumdar
Ankur S. Kulkarni
Pranay Goel
Kalendra Singh
Rakesh Tiwari

Gauri Rasgotra
Nikitha Shenoy-R1
Arun Saha-R3
Anindita Roy-R4 to
R8

Pankaj Vevek-R13

3. Comp. App. (AT)
No. 347 of 2018

Infrastructure Leasing and
Financial Services Ltd.
Vs.

Union of India & Ors.

With

Karan Khanna

Gauri Rasgotra

4. Comp. App. (AT)
No. 256 0f 2019

Somany Provident Fund Institution
Vs.

Union of India

Through Ministry of Corporate Affairs
& Anr.

Pranav Sarthi

Karan Khanna-R2

2019

Midaas Construction Company Pvt. Ltd.

With
5. Comp. App. (AT) Creative Security and Management Harshita Choubey Rakesh Tiwari-R1
No. 36 of 2021 Services Pvt. Ltd. Raunak Dhillon
Vs. Isha Malik-R2-4
. . Gaurav Juneja
f1 . .
Union of India & Ors Anuj Sahay-R5
For Admission (After Notice)
6. Comp. App (AT) Mascot Petrochem Pvt. Ltd. Vikas Baisya Kundan Agarwal
(Ins) No. 1399 of Vs. RK Tandon

7. Comp. App. (AT)
(Ins) No. 198-199
0f 2021

Niraj Jha

Vs.

Enkay (India) Rubber Co. Pvt. Ltd. &
Anr.

Harish Katyal

Gurmeet Bindra
Saurabh Kalia-R2




8. Comp. App. (AT) Naushad Ahmed & Anr. Ashish Choudhary Nipun Gautam-R1
(Ins) No. 369 of Vs. Amit Aggarwal-R2
2021 Sudershan Gupta
Resolution Professional of VIL Ltd. &
Ors.
9. Comp. App. (AT) Abhijit Guhathakurta Abhishek Swaroop Tabrez Malawat
(Ins) No. 683 of Vs. Dhruv Dewan
2021 AGC Networks Ltd.
10. | Comp. App. (AT) Madhya Gujarat VIJ Company Ltd. Pradeep Mishra George Samuel
(Ins) No. 887 of Vs.
2021 CMA George Samuel
Resolution Professional of Jason Dekor
Pvt. Ltd. & Anr.
11. | Comp. App. (AT) Mahavir Singhal Abhishek Kedia Abhishek Anand
(Ins) No. 898 of Vs. Iswar Mohapatra
2021 Anr International Pvt. Ltd. & Ors.

For Hearing

12. | Comp. App. (AT) Deepak Vegpro Pvt. Ltd. Narendra M. Sharma | R. K. Gupta
(Ins) No. 1085 of Vs.
2019 Shree Hari Agro Industries Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar
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